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CENTRAL ADMINISTRATIVE TRIBUNAL,PRINCIPAL BENCH,

NEW DELHI,

0,A,No0.2412/89

" New Delhis’ 27th Gctober,1994

- Lakhan Smgh Chahar,s/o Shri Sampat Singh,

r/o 38, Type I, KI‘lShl KunJ, Inderpuri,
New De lhi.

A
None for the applic ant. eesseseApplicant
Versus

"1, Indian Council of Agricultural Research,

Krishi Bhawan, New Delhi. .

23 Indian Agriculture Research Institute, A
Pus a, New De lhi-110012 oo . R2S pondents o

!

HON'BLE MR,C.,J.ROY, MEMBER(J)
HON'BLE MR.S.R.ADIGE, MEMBER(A‘)

\

| O R D E R(CRAL)
By Hoa'ble Mr.C..J.'Roy, Member(j)

This O,A. was filed by Shri Umesh Mishra,
le arned couhgel' for thé applicant, who is no tﬁom.' O
9483943 notice was issued to the applicant to

appear and conduct the case on 26,99,94. Registry

sent the notice on 17,8.94 but the same has come

back with ~an endorsement by the postal authority

that no such peféon is a;lailable at the said

address o

2, As-the correct address is not before u.:, we

t‘nought it fit not ordering the second notice at the

'same address,’ The case 1s dismissed in defgault

for non prosecution, The Registry is directed to

send a “copy of this order to the reSpondentsc"(/(,gc ]

%/ /” . ’ ('\/1 ‘/"7
(SRADGE). - fc.3iRoy) [
MEMBER(A) o MEMBFR(J)



